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Loan/assistance to private builders
project by HUDCO

2029, SHRI D, S. A. SIVAPRAKA-
SAM: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) to how many Private Buillders,
Housing and Urban Development Cor-
poration has given loan assistance
during the last three years; and

(b) what are the nameg of the
Bullders, the amount of loan for each
of them?

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Nil

(b) Does not arise.

Garages in R. K. Puram, sectors VHI
and XII

2080. SHRI KRISHNA CHANDRA
PANDEY: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) whether he ig aware that allot-
teeg of Government flats in Sectors
VIII ang XII, R, K. Puram, New Delhj
have let out their scooter garages on a
mass scale;

(b) whether such misuse of garages
is permissible, if hot the action Gov-
ernment propose to take to stop this
ang invoke the penal provisions
against the defaulters;

(¢) whether it is a fact that in the
ebsence of any lavatories or bath
rooms available for the dwellers of
these ecooter garages comstant nui-
sance is being caused to other resi-
dentg of the colony; and

(d) it so, action proposed to be
taken to set matterg right and remove
this nuisance once for all?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
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SINGH): (a) Some complaints of
subletting of scooter garages in Sec-
tors VIII and IX Rama Krishna Puram

«have been received.

(b) to (d). Subletting of garages
angd its use ag dwelling units is not per-
mitted as it violates the allotment
rules., Defaulting allottees have been
issued show cause notices why the
allotments ghould not be cancelled,

Development of Infrastructure facili-
ties for small fishing harbours

2031. SHRI A, A. RAHIM: Will the
Mintster of AGRICULTURE be pleas-
ed to state:

(a) is there any proposal to develop
infrastructure facilities for the amall
fishing harbours; and

(b) Kerala being an important coas.
tal gtate with highest sea food ex-
ports, what steps are being taken to
develop fishing ports so that fishing
boats can be taken to sea during mon-
soon periods?

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) Yes,
Sir. Under the existing scheme 50 per
cent assistance from Government of
India iz available for development of
fishing harbours/landing ang berthing
facilities. Such projects normally in-
clude infrastructure facilities.

(b) Fishig ports are provided under
three broad categories basically to
provide ghelter to the fishing boats.
They also enable hygienic handling of

fish, for supply of essential requisites
like fuel, water anq ice ete.

The fishing ports already sanctioned
in Kerala by the Government of India
are ag fallows:

I—Major Port

1, Cochin

II—Minoy Ports

1. Vizhinjam (Stage I).
2, Cannanore
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[ g III—Landing and berthing facili-
tieg for small crafts (basic
facilities)

1, Ponnani
2. Baliapatnam.
8, Kasargode
4. Beypore
Recently (in July 1881) two more pro-

jects, namely, Neeleshawaram and

Munnakkadavu have also been approv.
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Construction of houses for Harijans
State-wise

2033. SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minis_ter of
WORKS AND HOUSING be pleased to
state:

(a) the number of houses construc-
ted for Harijans and handed over to
them in all the states state-wise, dur-
ing the last two years;

(b) whether the target of construc-
tion of houses of Harijang has been
fully achieved; and

(e) i not, the reasong therefor?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) to (c). The informa-
tion is being collected from the State
Governments and will be laid on the
Table of the Sabha.

Purchase of H AL, Air Craft

2034, SHRI BALASAHEB VIKHE
PATIL: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether Government have de-
cideqd to purchase eight fixeq Wing air.
craft manufactured by Hindustan
Aeronautics Limited, Kanpur;

(b) if so, the cost of each aircraft
and when these aircrafts are likely to
be delivered;

(c¢) what are the names of the Sta-
tes to whom these aircrafts are likely
to be allotted;

(d) whether HA.L. hag made any
improvement in the aircrafts if so,





